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SLP(C) No. 23644 OF 2003

| TEM No. 38 Court No. 9 SECTI ON | VB
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (G vil) No.23644/2003

(From the judgenent and order dated 03/04/2003 in RSA 4540/ 99
of The HI GH COURT OF PUNJAB & HARYANA AT CHANDI GARH)

STATE OF PUNJAB & ORS. Petitioner (s)
VERSUS
HARBHAJAN SI NGH Respondent (s)

(Wth prayer for interimrelief)

( Wth Appln(s). for c/delay in filing SLP and exenption fromfiling c/c of the inmpugned Judgm
ent and permission to subnmt additional docunent(s) )

Date : 26/03/2004 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE BRI JESH KUVAR
HON BLE MR, JUSTI CE ARUN KUNVAR

For Petitioner (s) Sar up si ngh, Sr. AAG Pb.)

Arun K. Sinha, Adv.
For Respondent (s) Ni dhesh Gupt a, Adv.
Naveen Si ngh, Adv.
S. Janani, Adv.

5<% 5%

UPON hearing counsel the Court nade the foll ow ng
ORDER

As prayed four weeks tine is allowed to file rejoinder affidavit.

( Sar oj bal a)
PA to Addl. Registrar

(Prom | a Nagpal)
Court Master



